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Shri Rishang Keishing: In view of
the fact that there is a big difference
in the pay scales of Manipurian and
non-Manipurian teachers in Govern-
ment high schools, may I know whe-
ther Govermment will consider the
guesiion of removing this disparity
and discrimination?

Shri K. D, Malaviya: Yes, this
question also is bejng considered.

ADMINISTRATIVE STAFF COLLEGE

*633. Dr. Amin: (a) Will the Minis-
ter of Education be pleased to state
whether any Committee has been ap-
pointed by Government to evolve a
scheme for the setting up of an Ad-
ministrative Staff College on the lines
of a similar body in UK.?

(b) If sf), what are its terms of re-
ference?

(c) Who are the members of this
Cummittee and what are their quali-
fications?

The Deputy Minister of Natural Re-
sources and Scientific Research (Shri
K. D. Malaviya): (a) to (c). A state-
ment giving the required information
is placed on the Table of the Fouse.
[See Appendix III, annexure No. 47.]

Dr. Amin: When was this Commit-
tee get up?

Shri K. D, Malaviya: Thiz Commit-
tee submitted its report in 1950,
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The Deputy Minister of #Finance
(Shri A. C, Guha): (a) and {(b). A
statement showing the approximate
figures is laid on the Table of the
House. [See Appendix III, annexure
No. 48.]

(c) No watcheg were seized by the
Bombay Custom House on the 22nd
October 1953. However, on the 29th
and 21st of the same month, 3172
watches were seized by that Custom
House, as a result of eight raids car-
ried out in the town.
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Shri A. C. Guba: Surely, further
actions have been taken.

Short Notice Questions and Answers

Mr, Speaker: Now, there are Short
Notice Questions. Shri B. K. Das. Ab-
sent. Next question.

Shri Tushar Chatterjea.
MunicipaL ELECTIONS IN CHANDERNAGORE
+S.N.Q. 3. Shri B. K. Das: Will the
Prime Minister be pleased to state:

(a) whether the municipal elections
in Chandernagore have been ordered;

(b) if so, what are the dates fixed;

(c) whether it is a fact that all the
political parties and some leading men_
there have decided to boycott the elec-
tions;

(d) what are the reasons therefor;
and

{e) what steps have been taken in
the matter?
MUNICIPAL ELECTIONS IN CHANDERNAGOR

S.N.Q. 4. Shri Tushar Chatterjea:
Will the Prime Minister be pleased to
stute:

(a) whether it is fact that all the

tAnswered together with SN.Q. 4— Ed. of P. P.





